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The prestigious four-week Summer Internship Programme (S1P) 2026 of the
Mational Human Righls Gommission (NHRC), India besan at its premises in
Mew Delhi. The programme aims fo foster human rights awareness among
postyraduate evel students.
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NHRC TAKES NOTE OF DEATH
OF 6 PERSONS IN ODISHA

The National Human Rights
Commission (NHRC), India

took suo motu cognisance of a
media report that six persons died
and another was injured after
inhaling toxic gases inside an
under-construction septic tank at
a house in Gauda Karlakhunta
village, Kalahandi district of
Odisha. Reportedly, on May 26,
2026, the workers, along with

the house owner and his son,
suffocated inside the 10-fi-deep
tank while rescuing a mason, who
accidentally fell into it.
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Ganjam custodial death: NHRC calls
for report from district collector, SP

The govt should provide
adequate compensation
to Sahu’s family along
with long-term soclal
security support. The
govt should make all
facts related to the
Iincident public and
remove any doubts from
the minds of the people

Bhrugu Baxipatra, senior
peneral secy, BID

EXPRESS NEWS SERVICE

THE National Human Rights
Commission (NHRC) on Tues-
dayv sought an action taken re-
port (ATR) from the Ganjam dis-
trict collector and the
superintendent of police (SP)
over the death of 32-vear-old dai-
Iy wage labourer Sushant Sahu
allegedly after being released
from detention at Kabisuryana-
gar police station.

The Commission has sought a
detailed report covering all as-
pects leading to Sahu's death in-
cluding time, place and reason
for his arrest, within three
weeks. Besides, it hasalso sought
a copy of the FIR registered

against the deceased, seizure
and recovery memo, mediconle-
gal certificate, site plan of scene
of oecurrence giving all the de-
tails, and final cause of death
based on FSL report. The nation-
al human rights body also asked
the authorities concerned to ex-
plain azs to why the case wazs not
reported to it within 24 hours.
The Commission will also take
up the matter with the Odisha
State Human Rights Commis-
slon to inquire whether they
have taken cognisance of the
case, and if so, the date of cogni-
sance to be obtained.
Meanwhile, the BJD demand-
ed that murder charges be regis-
tered against all police person-
nel involved in the incident.

Addressing a media conference
here, senjor general secretary of
the party Bhrugu Baxipatra al-
leged that despite maore than two
days having passed since the in-
cident took place, no FIR has
been registered against the po-
lice officers involved. “Instead,
the state government has re-
mained silent after merely sus-
pending and transferring a few
perzonnel.” he added.
Baxipatra further demanded
that the government provide ad-
equate compensation to Sahu's
family along with longterm so-
cial security support. “The gov-
ernment should make all facts
related to the incident public
and remove any doubts from the
minds of the people,” he added.




Political & Business Daily, Bhubaneshwar, 03/06/2026
gt Page No: 3, Size: 16.30cm x 37.99cm

NATIONAL HUMAN
RIGHTS COMMISSION

§7

NHRC seeks report on alleged
custodial death in Ganjam

PBD BUREAU
BHUBANESWAR, JUNE 2

THE National Human Rights Commission
has sought a detailed report from the
Ganjam District Collector and
Superintendent of Police regarding the
alleged custodial death of a youth in a
police station in the district.

The Commission acted on a complaint
filed on May 31 and June 1, 2026. The com-
plaint alleged that Sahu died due to police
torture while in custody at Kabisuryanagar
police station. Based on the complaint, the
NHRC registered a case.

It has initiated an inquiry into the mat-
ter. In its directive, the NHRC asked offi-
cials to submit comprehensive details. This
includes the post mortem report. It also
includes the FIR copy. The site inspection
report must be submitted. The cause of
death must be stated. Any available CCTV
footage from the lock up is also required.

The NHRC also sought information on
whether a magisterial inquiry was con-
ducted after the death. The Commission
emphasised that the investigation will
determine whether police excesses led to
the death.

A specific timeline has been set for sub-
mitting the report. The incident triggered
widespread outrage. Family members and
residents have accused police of custodial
torture. Social activists later lodged a for-
mal complaint with the NHRC.
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NHRC suo motu
over maternal
deaths in Sidhi

1 "he HNational Human
Rights  Commission
(WHRC), India on Tuesday
has taken suo motu cogni-
zance about the deaths of 53
expecting mothers during
pre-and post-delivery in the
Sidhi district of Madhya
Pradesh in one year betwe-
en April 2025 and March
2026 primarily due to lack
of awareness and medical
facilities. The NHRC stated
reportedly, the Sidhi dis-
trict has consistently ran-
ked among the bottom three
districts in the community
maternal health league gra-
ding conducted by the state
health department. tuw
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NHRC seeks report on
Ganjam ‘custodial death’

Asks DM, SP to
furnish
postmortem
report, CCTV
footage, inquiry
details

RAJEEV RATHAN m Bhubaneswar

T he WNational Human
Rights Commission (WHRC)
has sought a detailed report
from the Ganjam district Col-
lector and Superintendent of
Police over the alleged custo-
dial death of a youth at the
Kabisuryanagar police station.

Acting on complaints filed
on May 31 and June 1, the
commission registered a case
and initiated an inquiry into
the circumstances surround-
ing the death of the youth,
identified as Susanta Sahw. The
complainants alleged that he
died as a result of torture
while in police custody:

In its communication to the
district authorities on Tues-
day, the NHRC directed them

to submit a comprehensive
report covering all aspects of
the incident. It has sought the
postmortem report, a copy of
the FIR, the site inspection re-
port, details regarding the
cause of death and any avail-
able CCTV footage from the
police station lockup.

The rights body has also
asked whether a magisterial
inguiry was conducted follow-
ing the custodial death and
sought details of any action
taken by the administration in
connection with the case.

The NHRC emphasised
that its inquiry would exam-
ine whether any police ex-
cesses or violations of human
rights contributed to the
youth’s death. A specific
timeline has been fixed for
submission of the report.

The family members of the
deceased and local residents
have accused police of subject-
ing the youth to custodial tor-
ture. Social activists ap-
proached the NHRC seeking
its intervention in the case.
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NHRC seeks report in
alleged custodial death

POST NEWS NETWORK

Chhatrapur, June 2: The
National Human Rights Com-
mission (NHRC) has sought ac-
tion report Tuesday from the
Ganjam Collector V Keerthi
Vasan and Superintendent of
Police Harish BC over the al-
leged torture and death of the
disabled daily wager Sushant
Sahu while in ‘police custody’,

The NHRC directed the top
district officials to file their re-
plies within three days after
receiving a complaint from the
Human Rights Front (HRF), a
voluntary outfit based in the
state, questioning the safety
of the accused detained by the
police for interrogation in the
police station.

Notably, the family mem-

bers of Sahu alleged police
of mercilessly torturing him
causing serious injuries
during his stay at the Kabi-
suryanagar police custody.
He was eventually declared
dead by the doctors at the
MEKCG Medical College and
Hospital Monday. Sahu was
undergoing treatment at the
Kabisuryvanagar hospital be-
fore being shifted to MKCG
MCH in Berhampur,

The Southern Range IG of
Police Niti Shekhar, in a for-
mal letter had ordered Ganjam
SP to execute the suspension
of three police staff Monday
including transfer of all other
staff of the Kabisuryanagar
PS and Balichhai Outpost af-
ter conducting preliminary
investigations.
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Prime Accused Pradeep Mangaraj Apprehended in Soumya Murder Case
Itishree Sethy June 2, 2026 in Odisha, Trending Now

The Crime Branch investigating the Balianta mob_lynching case arrested one more accused from Dhenkanal, taking the total number of arrests to 18.
The accused, Pradeep Mangarajalias Dipu, hails from Bainupur under Balianta police limits.

Officials said the investigation continues as teams work to identify and apprehend remaining suspects. The DIG confirmed that efforts are underway to trace others involved in the
brutal killing of GRP Constable Soumya Ranjan Swain.

The incident occurred
onMay 7 near Balianta police station on the outskirts of Bhubaneswar. Swain, 32, was allegedly beaten to death by amob after accusations of misconduct toward awoman. The crime sparked statewide

Investigators found thatlocals and outsiders wereinvolved in the attack. Earlier, the DGP had said all key suspects had beenidentified.
Meanwhile, the National Human Rights Commission (NHRC) team continued its second_day investigation, questioning three of Swain’s colleagues over possible links to a senior officer. The team exam

The NHRC probe aims to uncover any high_level connections and ensure accountability in the case.
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Carried on Cots to Childbirth: The Rural Indian District Where Pregnancy Still Turns Deadly
By R. Suryamurthy June 2, 2026

India has made remarkable strides in reducing maternal deaths over the past two decades, expanding hospital
births and improving access to healthcare for millions of women. Yet in parts of the country, childbirth remains a

perilous journey measured not only in hours but in kilometers walked.

In the remote district of Sidhi in central India, villagers still carry pregnant women on makeshift cots across
muddy tracks and uneven terrain to reach ambulances waiting on the nearest road.

For at least 53 women, that journey ended in tragedy.

The deaths, recorded between April 2025 and March 2026, have prompted India’s National Human Rights
Commission (NHRC) to seek an explanation from the state government of Madhya Pradesh after reports
highlighted severe shortages of doctors, poor healthcare infrastructure and inadequate transport links.

The figures reveal a troubling reality behind India’s broader public health success story.

Most of the women who died were around 26 years old. Many were expecting their first or second child. Their
deaths occurred in a district where healthcare facilities often lack specialist doctors and emergency care services,
forcing critically ill patients to travel long distances for treatment.

For women facing pregnancy complications, those delays can prove fatal.

“Time is everything in obstetric emergencies,” public health specialists say. Severe bleeding, high blood pressure,
infections and obstructed labor can quickly become life-threatening if treatment is not immediately available.

In Sidhi, immediate care is often out of reach.
Residents and ambulance operators describe villages cut off from reliable road networks, particularly during the
annual monsoon rains. In some communities, vehicles cannot reach homes at all. Families and neighbors must

carry women in labor for several kilometers before they can access motorized transport.

The images are strikingly at odds with the narrative of a rapidly modernizing India that is investing heavily in
digital infrastructure, high-speed rail and advanced technology.

Yet they also underscore one of the country’s most persistent development challenges: ensuring that economic
growth reaches its most remote communities.

Official state data suggests that Sidhi has consistently ranked among the poorest-performing districts in Madhya
Pradesh on maternal health indicators. Local health centers and district hospitals reportedly struggle with
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shortages of doctors, nurses and technical staff. Patients requiring specialist treatment are frequently referred to
hospitals in the neighboring city of Rewa, adding crucial hours to emergency care.

The National Human Rights Commission said the allegations raise concerns about the fundamental right to life
and healthcare. It has ordered state authorities to submit a detailed report on maternal health services, staffing
levels and corrective measures within two weeks.

The intervention has renewed attention on the uneven geography of healthcare access across developing
economies, where national averages often conceal deep regional disparities.

India's maternal mortality ratio has fallen sharply over the last two decades, reflecting improvements in
institutional deliveries, prenatal care and public health programs. But experts note that progress remains fragile
in isolated rural districts where poverty, poor transport and understaffed health facilities continue to shape
outcomes.

For families in Sidhi, the statistics are deeply personal.

Each death represents a mother who never returned home, a child who may grow up without maternal care and a
family left to grapple with loss that many believe could have been prevented.

As officials investigate the causes, residents say the solutions are neither complicated nor expensive: better roads,
functioning health centers, trained medical staff and ambulances that can reach every village.

Until then, for many women in this corner of India, the journey to motherhood remains a test of survival.



Observer Voice, Online News, 03/06/2026

§

et
NATIONAL HUMAN
RIGHTS COMMISSION

Source: https://observervoice.com/nhrc-launches-summer-internship-
programme-for-future-human-rights-leaders-207645/

NHRC Launches Summer Internship Programme for Future Human Rights Leaders
Shalini Singh June 2, 2026Last Updated: June 2, 2026

The National Human Rights Commission (NHRC) of India commenced its esteemed four-week Summer Internship
Programme (SIP) 2026 today in New Delhi. This initiative aims to cultivate human rights awareness among
postgraduate students from various disciplines. A total of 100 students were selected from 1,668 applicants
across 40 institutions spanning 21 states and union territories, representing fields such as Law, Social Sciences,
Psychology, and Journalism.

Inauguration by NHRC Chairperson

Justice V. Ramasubramanian, Chairperson of NHRC, India, inaugurated the programme. During his address, he
highlighted the transformational changes brought about by agricultural, industrial, and digital revolutions.
However, he underscored the unchanging essence of liberty, equality, and fraternity worldwide, emphasizing the
significance of human rights. Justice Ramasubramanian remarked that while many students pursue internships to
enhance their academic credentials, the true essence lies in gaining profound knowledge and understanding
society.

A Mini India Representation

He referred to the diverse selection of interns as a representation of ‘Mini India’, aimed at promoting human
rights consciousness among students from varied backgrounds. Encouraging the interns to maximize their
learning experiences, he expressed that if even a few students emerge with increased empathy and commitment
to human rights, the programme would fulfill its objectives.

Insights from NHRC Members

Justice (Dr.) Bidyut Ranjan Sarangi, another NHRC member, noted that this internship offers students a cultural
exchange opportunity, fostering a deeper understanding of identity and enhancing youth power. He urged the
interns to utilize the knowledge gained and become advocates for the unheard.

Smt. Vijaya Bharathi Sayani, also an NHRC member, elaborated on the intertwining of human rights and values
within Indian culture. Quoting ancient philosophies, she encouraged the interns to view the programme as more
than just an academic exercise but as a pathway to personal growth and responsible citizenship. She reminded
them that human rights extend beyond legal frameworks and are integral to everyday empathy and conduct.

Holistic Learning Experience

Shri Bharat Lal, Secretary General of NHRC, articulated the organization’s commitment to nurturing young minds
through comprehensive internship programmes that reach even remote areas. He stressed the importance of
youth in preserving human rights and promoting democratic values and urged the interns to focus on empathy
and understanding in their endeavors.

Prior to the inauguration, NHRC Joint Secretary Shri Samir Kumar described the unique blend of academic
backgrounds represented in the programme. He elaborated on the enriching learning environment, which
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includes interactive sessions, group research projects, and field visits to various institutions designed to deepen
participants’ grasp of human rights issues.
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NHRC Seeks Report On Alleged Custodial Death In Ganjam
OMMCOM NEWS by OMMCOM NEWS June 2, 2026 in Odisha

Bhubaneswar: The National Human Rights Commission has sought a detailed report from the Ganjam District
Collector and Superintendent of Police regarding the alleged custodial death of a youth in a police station in the
district.

The Commission acted on a complaint filed on May 31 and June 1, 2026. The complaint alleged that Sahu died due
to police torture while in custody at Kabisuryanagar police station. Based on the complaint, the NHRC registered a
case.

It has initiated an inquiry into the matter. In its directive, the NHRC asked officials to submit comprehensive
details. This includes the post mortem report. It also includes the FIR copy. The site inspection report must be
submitted. The cause of death must be stated. Any available CCTV footage from the lock up is also required.

The NHRC also sought information on whether a magisterial inquiry was conducted after the death. The
Commission emphasised that the investigation will determine whether police excesses led to the death.

A specific timeline has been set for submitting the report. The incident triggered widespread outrage. Family
members and residents have accused police of custodial torture. Social activists later lodged a formal complaint
with the NHRC.
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NHRC seeks report within 15 days in the Barang custodial torture case

Sources said an internal investigation may be initiated within the police department following the NHRC's
directive.
By Himanshu Last updated Jun 2, 2026

Cuttack: The National Human Rights Commission (NHRC) has issued a notice to the Cuttack Commissionerate
Police and directed it to submit an action taken report within 15 days in connection with allegations of illegal
detention and torture of an innocent youth at Barang police station.

The NHRC took suo motu cognizance of a complaint filed by human rights activist Bhajaman Biswal, who alleged
third-degree treatment of Rakesh Kumar Behera while he was in police custody.

The Commission has sent a special notice to the Deputy Commissioner of Police, Cuttack, and marked a copy to
the Director General of Police, Odisha.

According to the complaint, Behera's wife had been missing since May 15. Police picked up Behera on suspicion
and detained him at Barang police station for four days. It is alleged that officers brutally beat and tortured him to
extract a confession that he had killed his wife.

The case took a turn when Behera's wife was later found alive and living in Delhi. Following this, the police action
has been called a clear case of abuse of power and wrongful detention.

While hearing the matter, the NHRC observed that illegal detention and custodial torture violate Article 21 of the
Constitution, which guarantees the right to life and personal liberty.

The Commission termed it a serious offence and asked the Cuttack DCP to conduct an immediate inquiry and
submit a detailed report.

Sources said an internal investigation may be initiated within the police department following the NHRC's
directive.
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Ganjam ‘custodial death”: NHRC issues notice to Collector, SP; seeks detailed report
Suranjan Mishra 02 Jun 2026 17:21 IST

The NHRC has sought a detailed report from Ganjam authorities over the alleged custodial death of a man at
Kabisuryanagar Police Station, issuing notices to the Collector and SP and seeking answers on multiple aspects of
the case.

The alleged custodial death of a man at Kabisuryanagar Police Station in Odisha’s Ganjam district has drawn the
attention of National Human Rights Commission (NHRC), which sought a detailed report from the district
administration and police authorities on Tuesday.

The NHRC has issued notices to the Ganjam District Collector and Superintendent of Police (SP), seeking answers
on 14 specific aspects related to the incident. The commission has also directed the authorities to explain what
actions have been taken so far and questioned why it was allegedly not informed within the stipulated 24-hour
period following the ‘custodial death'.

The deceased, identified as Sushant, allegedly died while in custody at Kabisuryanagar Police Station. Following
the fatal incident, an autopsy was conducted in accordance with NHRC guidelines. The post-mortem examination
was carried out by a team of three senior doctors under the leadership of Prof. Dr. Sudeepa Das, Head of the
Forensic Medicine and Toxicology (FMT) Department at MKCG Medical College and Hospital, Berhampur.

According to Dr. Das, injury marks were found on various parts of Sushant’s body during the examination.
Samples from different organs and tissues have been collected and preserved for further forensic analysis. The
viscera have been sent to the State Forensic Science Laboratory (SFSL), and the exact cause of death will be
determined after the forensic report is received.

Southern Range Inspector General (IG) Niti Shekhar stated that major administrative action has already been
taken in connection with the incident. Action has reportedly been initiated against personnel of Kabisuryanagar
Police Station and Balichhai Outpost. The Ganjam SP is currently overseeing the matter, and another officer-in-
charge is expected to be assigned responsibility soon.

Police officials have maintained that a report was submitted to NHRC within the prescribed 24-hour period, as
required under the Commission’s guidelines. Authorities said the investigation is ongoing and further action will
be taken based on findings of the inquiry.
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NHRC Seeks Detailed Report on Kabisuryanagar Custodial Death
by Itishree Sethy June 2, 2026

The National Human Rights Commission (NHRC) has sought a detailed report from the Ganjam District Collector
and Superintendent of Police regarding the alleged custodial death of SushantSahu at Kabisuryanagar police
station.

The Commission acted on a complaint filed on May31andjune1,2026, alleging that Sahu died due to police
torture while in custody. Based on the complaint, the NHRC registered a case and initiated an inquiry.

In its directive, the NHRC asked officials to submit comprehensive details, including the post_mortem report, FIR
copy, site inspection report, cause of death, and any available CCTV footage from the lock_up. It also sought
information on whether a magisterial inquiry was conducted after the death.

The Commission emphasised that the investigation will determine whether police excesses led to the death. A
specific timeline has been set for submitting the report.

The incident triggered widespread local outrage, with family members and residents accusing police of custodial
torture. Social activists later lodged a formal complaint with the NHRC, increasing pressure on the administration

and law_enforcement authorities.

The NHRC's intervention aims to ensure accountability and transparency in the probe into SushantSahu’s death.
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NHRC issues notice to Madhya Pradesh Chief Secretary over maternal deaths in Sidhi district
News On AIR | June 2, 2026 1:14 PM

The National Human Rights Commission has issued a notice to the Chief Secretary of Madhya Pradesh over
reported deaths of 53 expecting mothers during pre and post-delivery in the Sidhi district of the state in one year.
Taking suo motu cognisance of a media report the commission has sought a detailed report in the matter within

two weeks.

The Commission has observed that if the contents of the news report is true, then it raise a serious issue of
violation of human rights. According to the media report, out of the 53 maternal deaths, the average age of the
deceased has been reported to be 26 years, with most of them first or second-time mothers.
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NHRC takes suo motu cognizance of 53 maternal deaths within a year due to lack of facilities in the Sidhi District
of Madhya Pradesh
June 2, 2026

New Delhi: The National Human Rights Commission (NHRC), India has taken suo motu cognizance of a media
report about the deaths of 53 expecting mothers during pre and post-delivery in the Sidhi district of Madhya
Pradesh in one year between April 2025 and March 2026 primarily due to lack of awareness and medical facilities.
Reportedly, the Sidhi district has consistently ranked among the bottom three districts in the Community
Maternal Health League grading conducted by the State Health Department.

The Commission has observed that the contents of the media report, if true, raise a serious issue of violation of
human rights. Therefore, it has issued a notice to the Chief Secretary, Government of Madhya Pradesh, seeking a
detailed report within two weeks.

According to the media report, carried on 29th May 2026, out of the 53 maternal deaths, the average age of the
deceased has been reported to be 26 years, with most of them first or second-time mothers. The news report has
also revealed a lack of basic infrastructure, including doctors and technical experts at Community Health Centres,
Primary Health Centres and the District Hospital, due to which patients are referred to higher medical facilities in
the faraway Rewa District, risking life in transit. Reportedly, an ambulance driver disclosed that several villages do
not have proper road connectivity in Sidhi District, complicating matters further during the monsoon season. The
pregnant women have to be carried on cots for two to three kilometres before reaching an ambulance.

(PIB)
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Soumya Ranjan Case: NHRC Team Storms Balianta Crime Spot! Huge Probe Begins.
June 02, 2026, 05:32 PM IST
Kanak Digital Desk

The hunt for justice intensifies! The National Human Rights Commission (NHRC) team has descended upon the
Balianta crime spot, conducting a high-level investigation into the sensational Soumya Ranjan Swain murder case.
With 18 arrests made so far, including the prime suspect Muna Mangaraj, the pressure is mounting on everyone
involved. The NHRC is now directly questioning the police personnel—including GRP constables and havildars—
who were allegedly linked to the incident. From grilling officials at the State Guest House to reconstructing the
crime scene, the NHRC is leaving no stone unturned. Watch this report to understand the latest twists in this high-
stakes battle for truth.
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NHRC, India’s 4-week in-person Summer Internship Programme - 2026 for postgraduate-level students begins in
New Delhi today
By iednewsdesk June 2, 2026

The prestigious four-week Summer Internship Programme (SIP) 2026 of the National Human Rights Commission
(NHRC), India began at its premises in New Delhi today. The programme aims to foster human rights awareness
among postgraduate-level students. 100 students out of 1,668 applicants from diverse academic disciplines have
been shortlisted for this programme across 40 institutions of 21 states/ union territories. They include the
students of Law, Social Sciences, Social Work, Psychology, Journalism, Gender Studies, Digital Humanities and
International Relations, among others.

Inaugurating the programme, NHRC, India Chairperson, Justice V. Ramasubramanian said that while agricultural,
industrial and digital revolutions have transformed human life, the enduring nature of liberty, equality and
fraternity remains unchanged all over the world, signifying the importance attached to human rights and values.
He said that while many students initially seek internships to strengthen their academic profiles, the true value
lies in acquiring knowledge, broadening perspectives and developing a deeper understanding of society.

Justice Ramasubramanian said that the selection of interns represents a ‘Mini India’ in an effort to bring together
students from diverse backgrounds and sow in them the seeds of human rights consciousness to contribute to a
more evolved society in the future through their character and conduct. He encouraged the interns to make the
best use of the internship, which has been curated specifically to provide them with learning beyond classrooms
and digital sources. He said that if even a few students emerge from the internship with greater empathy,
awareness and commitment towards human rights, the programme would achieve its purpose.

In his address, NHRC Member, Justice (Dr.) Bidyut Ranjan Sarangi said that the internship brings together students
from diverse regions, providing them an opportunity for an exchange of cultures, feelings and understanding to
rediscover themselves. He said that knowledge complements youth power in strengthening the unity of the
country. He expressed hope that the interns would gain valuable knowledge and insights through interactions
with experts during the programme and encouraged them to become voices for the voiceless.

NHRC Member, Smt. Vijaya Bharathi Sayani said that human rights and human values are not separate concepts in
India. Quoting the ancient concepts of ‘Vasudhaiva Kutumbakam’ and ‘Sarve Bhavantu Sukhinah’, she traced the
embodiment of human rights in the Indian culture and ethos long before the modern legal framework evolved.
She urged that the internship should be viewed not merely as an academic exercise but as an opportunity for
value-based learning and personal growth. She stressed that human rights are not limited to legal frameworks
but are reflected in everyday conduct and empathy towards others. In today’s rapidly changing world,
technological advancement and economic progress are essential and development without values can never
create a truly just society. She also encouraged the interns to use the programme as an opportunity to enrich
themselves as responsible citizens.
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Earlier, in his address, the NHRC, India Secretary General, Shri Bharat Lal emphasised that the NHRC is investing
significantly in nurturing young minds both through its in-person and online internship programmes, which have
been expanded to reach students across the country, including those in remote areas. He highlighted the
objective of the internship to create a new generation of leadership committed to human rights, human values
and social responsibility. He said that youth now carry a profound responsibility to protect and advance human
rights, democratic freedoms of equality, justice, liberty and fraternity for which our predecessors sacrificed their
lives. He noted how life is more about thinking about ‘others’ especially poor and most vulnerable and not just the
individual self. He encouraged the interns to achieve this purpose of life by imparting knowledge and
understanding and by promoting and practising human rights, values, empathy and compassion.

Before this, giving an overview of the internship programme, the NHRC, India Joint Secretary, Shri Samir Kumar
said that the wide academic and institutional diversity has greatly enriched the learning environment of this
programme and reflects its pan-India character. He highlighted how the programme’s interactive sessions, group
research projects, book reviews and declamation contests and field visits to Police Stations, Tihar Jail, SHEOWS'
home for the elderly and other National Commissions are designed to deepen interns' understanding of various
facets of human rights issues.
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NHRC seeks ATR in Kabisurya Nagar alleged custodial torture case
Hrusikesh Mohanty Jun 2, 2026, 06.13 PM IST

Berhampur: The National Human Rights Commission (NHRC) on Tuesday sought an action taken report (ATR) on
the alleged custodial death of a 32-year-old man in Kabisurya Nagar police station in Ganjam district from the
district administration. The NHRC has directed the district magistrate and SP (Ganjam) to submit the report
within three weeks of the receipt of the letter.

In the report, all aspects, including the time, place and reason for the arrest or detention, FIR registered against
the deceased, arrest and inspection, seizure memos, medical certificate of the deceased, need to be furnished.
The commission has also sought the medico-legal certificate, post-mortem report of the deceased, its video, site
plan of the incident, chemical and histopathology examination of viscera (if applicable), final cause of death,
magistrate enquiry report, etc, of the incident.

The commission has also directed them to explain why this custodial death was not reported to the commission
within 24 hours. The commission has directed the district administration to furnish all details relating to the
incident along with some other documents. The commission has taken cognisance of a petition filed before him
by Manoj Jena, a rights activist of Khurda.

Sushant Sahu, 32, of Subalia under Kabisurya Nagar police station limits died due to the alleged police torture on
Sunday night. His family members alleged that he was picked up from the house on May 25 and succumbed to
his injuries late on Sunday night. He was brutally assaulted in police custody, said his wife.

The exact cause of the death would be ascertained only after getting the autopsy report, said Niti Sekhar,
inspector general of police, southern range, here. “We are waiting for the post-mortem report to ascertain the
cause of his death. In a swift action, he suspended three police personnel, including SI, ASI, constable, while an
IPS officer, who was undergoing training as a trainee officer in the police station, withdrew from the police
station.

Superintendent of MKCG medical college and hospital Sudeepa Das said the post-mortem of the deceased was
conducted by a three-member doctor team in the presence of the executive magistrate. As per the NHRC
guidelines, the entire process was video-graphed. The viscera of the deceased was sent to the State Forensics
Science Laboratory for a test, she said. “We will ascertain the exact cause of the death only after getting
pathological and visceral test reports,” she said. It may take about a week to submit the final report, she added.
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32-year-old daily wage labourer dies after custodial torture in Odisha; NHRC seeks report
Published: 8 hours ago

The deceased, Susant Sahu, a daily wage labourer, had been detained by police in connection with a stone-
blasting case, with his family alleging that he and another detainee were kept in custody for several days without
being produced before a court and were subjected to physical torture inside Kabisuryanagar Police Station.

Maktoob

The alleged custodial death of 32-year-old daily wage labourer Susant Sahu in Odisha’s Ganjam district has
sparked outrage, with his family accusing police officers of illegally detaining and torturing him for several days
before he died in hospital.

The deceased, Susant Sahu, a daily wage labourer, had been detained by police in connection with a stone-
blasting case, with his family alleging that he and another detainee were kept in custody for several days without
being produced before a court and were subjected to physical torture inside Kabisuryanagar Police Station.

According to the family, Sahu was later handed over to relatives in a severely injured condition and was first taken
to the Aska Sub-Divisional Hospital before being shifted to MKCG Medical College and Hospital in Berhampur,
where he died on the night of May 31.

The family has also alleged procedural irregularities during the detention and has demanded a thorough
investigation, including scrutiny of CCTV footage from the police station and the role of officers involved in the
case.

Following the death, protests erupted in the area, with local residents and family members demanding action
against the officers involved.

According to an order issued after a preliminary inquiry into the alleged custodial death of Susant Sahu, three
police personnel were suspended, an IPS officer was withdrawn from Kabisuryanagar Police Station, and a home
guard was removed from duty pending further investigation.

“Any further criminal or departmental action will be taken based on the outcome of further enquiry,” read the
order.

The National Human Rights Commission (NHRC) has taken cognizance of the alleged custodial death of Susant
Sahu and issued notices to the Ganjam District Collector and Superintendent of Police, seeking a detailed action-

taken report within three weeks.

The Commission has sought information on multiple aspects of the case, including the circumstances of Sahu's
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detention; copies of relevant police records such as the FIR, arrest and seizure memos, medical documents, CCTV
footage from the police station, the post-mortem report and video recording, the final cause of death, and details
of any action taken against police personnel involved in the incident. It has also sought information on whether a
magisterial inquiry has been conducted and the findings of any such investigation.

The incident has triggered political reactions, with leaders from the Biju Janata Dal (BJD) and the Indian Youth
Congress demanding accountability and an impartial investigation.

BJD Rajya Sabha MP and parliamentary party leader Manas Mangaraj said, “Custodial death is not just a crime. It
is a violation of the most basic constitutional right to life and personal liberty guaranteed under Article 21.” He
described the death as a grave human rights violation and called for a transparent investigation and strict action
against those responsible.

Senior BJD leader Bhrugu Baxipatra termed the incident “unfortunate” and alleged that Susant Sahu had been
kept in police custody for nearly six days.

The Indian Youth Congress also condemned the incident, describing the case as part of a disturbing pattern of
custodial abuse in the state.

“This is the third such incident in Odisha in a month. Perhaps because he was not some industrialist. Not a
minister. Not a VIP. He was just a labourer, a cockroach. Why is the life of labourers so cheap in this country?” they
asked.

The alleged custodial death of Susant Sahu has also renewed attention on recent allegations of custodial violence
in Odisha. In May, the family of Rakesh Behera, who was detained at Baranga Police Station in Cuttack district,
alleged that he was subjected to severe custodial torture and had to be hospitalised in critical condition. The
officer-in-charge of the police station was subsequently transferred amid protests.

In another case from Kendrapara district, Annapurna Mandal and her son, Ananta Kumar Mandal, alleged that
they were subjected to third-degree torture at Talachua Marine Police Station. Following the allegations, the
officer-in-charge of the police station was suspended.

According to parliamentary data, Odisha recorded nine custodial deaths between April 2025 and mid-March 2026,
marking a significant increase compared to previous years.

During the same period, Bihar reported the highest number of custodial deaths in the country, with 19 cases,
followed by Rajasthan (18), Uttar Pradesh (15), and Gujarat, Maharashtra, and Punjab (14 each).
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NHRC Seeks Detailed Report on Kabisuryanagar Custodial Death
odishabarta June 3, 2026

Bureau, Odishabarta

New Delhi, June 2, 2026: The National Human Rights Commission (NHRC) has sought a detailed report from the
Ganjam District Collector and the Superintendent of Police regarding the alleged custodial death of Sushant Sahu
at Kabisuryanagar Police Station.

The Commission acted on complaints filed on May 31 and June 1, 2026, alleging that Sahu died as a result of
police torture while in custody. Based on these complaints, the NHRC registered a case and initiated an inquiry
into the incident.

In its directive, the NHRC has asked the concerned authorities to submit comprehensive details, including the
post-mortem report, a copy of the FIR, the site inspection report, the cause of death, and any available CCTV
footage from the police lock-up. The Commission has also sought information on whether a magisterial inquiry
was conducted following the death.

The NHRC emphasized that the investigation will determine whether any police excesses led to Sahu’s death. A
specific timeline has been set for the submission of the report.

The incident has triggered widespread public outrage, with family members and local residents accusing the
police of custodial torture. Subsequently, social activists lodged a formal complaint with the NHRC, increasing
pressure on the administration and law enforcement authorities.

The NHRC's intervention aims to ensure accountability, transparency, and a fair investigation into the
circumstances surrounding the death of Sushant Sahu.
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Big Twist In Balianta Case: IPS Dayal Gangwar Transferred, NHRC Interrogates Staff!
by Kanak Digital Desk
June 2, 2026, 11:29 PM IST

The investigation into the tragic death of Saumya in Balianta has reached a critical stage! As the Crime Branch
arrest count hits 18, massive questions are being raised about the role of IPS Dayal Gangwar, who has now been
transferred amidst the ongoing probe.

For the second consecutive day, the National Human Rights Commission (NHRC) team has been on the ground,
interrogating key staff members and visiting the crime scene in Benupur. Saumya’s mother has broken her
silence, alleging a deep-rooted conspiracy and officially demanding a CBI investigation to uncover the truth. From
grilling top police officials to analyzing crucial video footage, the net is closing in on the perpetrators. Watch the
full report to understand why this case is shaking the system and what the latest updates reveal about the search
for justice.
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NHRC Seeks Report from Madhya Pradesh Over 53 Maternal Deaths in Sidhi
Jun 2, 2026

Last Updated on June 2, 2026 7:26 pm by INDIAN AWAAZ
R. Suryamurthy / NEW DELHI

The National Human Rights Commission (NHRC) has taken suo motu cognizance of reports highlighting 53
maternal deaths in Madhya Pradesh’s Sidhi district over a one-year period and has issued a notice to the state
government seeking a detailed report within two weeks.

The rights body acted on a media report published on May 29, 2026, which alleged serious shortcomings in
maternal healthcare services and rural connectivity in the district.

In a statement, the NHRC said the reported deaths occurred between April 2025 and March 2026 and raised
concerns about the availability of healthcare facilities, medical personnel and emergency transportation for
pregnant women.

According to the report, the average age of the women who died was 26 years, with most of them being first- or
second-time mothers. The fatalities were attributed to a combination of inadequate awareness, poor access to
healthcare and shortages of medical professionals at Community Health Centres (CHCs), Primary Health Centres
(PHCs) and the district hospital.

The report further stated that critically ill patients are frequently referred to healthcare facilities in neighbouring
Rewa district because of inadequate treatment capacity in Sidhi, increasing the risks associated with long-distance
transfers during medical emergencies.

State Health Department data cited in the report indicated that Sidhi has consistently ranked among the bottom
three districts in Madhya Pradesh under the Community Maternal Health League grading system, reflecting
persistent shortcomings in maternal healthcare indicators.

The situation is compounded by poor road connectivity in several rural areas of the district. According to the
report, many villages lack all-weather road access, making it difficult for pregnant women to reach healthcare
facilities in time.

The report quoted ambulance operators as saying that during the monsoon season villagers are often forced to
carry pregnant women on cots for two to three kilometres before they can reach an ambulance stationed on a
motorable road.

Taking note of the allegations, the NHRC observed that, if found true, the circumstances point to serious concerns
regarding the protection of the right to life and access to healthcare.
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The Commission has directed the Chief Secretary of Madhya Pradesh to submit a comprehensive report detailing
the status of maternal healthcare infrastructure in Sidhi district, availability of medical personnel, emergency
transport facilities and measures being undertaken to address the deficiencies. The state government has been
asked to furnish its response within two weeks.
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$a™ Y at 1T ur 7 oY Ferey ot ok .

difga gan iR, srudrer & well

39 IAMAI P fAHR g WRUTcIeh! shart gude Ui fthergret 1R gletd # fSelr sreqdret | w1l 8. 3rudrel & foerk iR ug
difed o1 Hiem 3Ry g fob I AETfdeR ST Y el # g9ch w1 g faHr ok e o fohar . ur arehs Stester at
g o a1 g, g dt Afdehet iR o Rl & a1g A% g1, AfchT 39 "ear A umafe dagefieldr W 981 Jare @sr & f3ar 8.

0T 3 grer [T

39 geAT & St A 371 & 918 i A UM 3R RN & & draf @i f&am 8. i AdTei 3 59 o W el smufy Sard
gQ Ae Y I T ST ofR ST 3 e Twd deTaieh shats &t A A 8. fuer A fivar ware anTe v yeT & 6 enfek v

(e Y HHARY el AT T foeTTens T 3R U=Ira- 1 HaeT SHT ATed 8. a1 ardfdes fRfd et iU & e e i 57 ot

ST & g1elt T, fheTgTer 39 "eAT & a1g Hadl & U 3R Asiifde et ima-ama § ok I faarg aiTdR Jet UehgdT ST 2T 8.
(Fave-famerer farem)
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Source: https://khabardigital.com/madhya-pradesh/sidhi-53-pregnant-

women-died-in-one-year-commission-took-action/

Hieft & wep HreT # 53 et Afgeran 6 g 7y, AT A foran veaeH

Heg T & Jeg Fieg i Aifed TR e §f 9dTg & Hiar 39 A &R fawqa Rt #ft

Krishna kant
June 2, 2026

WuTel/ EeR f3fSiecr/qeauasr & deft St & gfaarsii & s141a & SHRoT Tep a¥f & Hiar 53 nefacdt aAfgermait 6 7eg A ot I
AHATERR ST 3 U3 # oid U Aed UM & J&7 Afag ol AHfed SR o & Jdrg & HiaR 39 Ame R fawgd Raté #ift g1

GaR S GdTeeh LT AFAESRR SRINT, YR (TTYTSTRE) & He7 Uqsr & dref forer § o1t 2025 & A71d 2026 & 319 Uk a9 & ywg
gd 3R uHaiR Srafd # 53 nefacdt afgernsit & qg & Feifda g Hifsar RUlE a1 @ 3 foram 81 37 7 ol & hRUT STRsehdl
3R Fafrea gfaenatt 1 srvma oTl @Rl & AFIR, A7 WA [9HT gRT oI Angeriies ATq W o <ht 3k | Heft forer
AR veg g diF S J snfae a1 81

ST 7 T & o afe Hifsar kol # & 18 SoR! 9 & df 399 AFageR! & 1R Secta sl GgT a-dT 8| 3t STINT = e UQsl
THR & A GiKg ot AMfed TR o &1 Fearg & Hiar faega Raié 7t g1

29 #8, 2026 ot UehtiAd Hifgar Rulé & aR, 53 ATq G | Hdehl ! 3d 1Y 26 I¥ Fd18 TS &, [S=H § srfdenier uget a1 gt
IR A} 7 arelt ARGy off | AR Ralé & arerie @y Fal, mufic @rea dhal ok S sreadra & Rifdhcen oik den-idh!
fLtwsit dfga gt @i et st a1 ot Gerrar gan g, fSieeh pRuT #AST @l grer A foret # I=a Rifdhe gfenstt & fag we srar
g, Ogg I § 3 ST ohl a1 384T 8

AT ST & foh Ueh Tgeis atetes = Gerra foka o Aeft fSiet & g il A 3fRa dee dudh 781 8, oad Ay & dam # f[&fa ek
oY Sifee gt STt &1 mefarett Afgeran o Ty aeh UgTe € Use af 9 i fhallHier deh IRUTS WR & ST uSdT &
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women-deaths-2026-nhrc-notice-government-district-hospital-doctor-
shortage-8442744

et et 7 1 @11 7 53 it afgernsi S /id, TR AFEIER RN 3 TREHR St AT Aifed

TET AFaTSeR SN (TggsiRet) = Teft fSret F o1fier, 2025 € 39 a¥ A7d & i Tep 9Tt & U9a gd SR Joatar 3iafd # 53
Mt 78 ...3R ue
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g ufafafa, Heft) Ty Amarfder ST (TaggsRe) 3 Wt et 7 orflet, 2025 & 59 Iy A9 & d19 U 91 | U9d gd 3R
TEdRR Safd # 53 Tt Afgerelt & geg & aR A e FA foar g1 & Hid g U § Sreehar SR Rifesear gfaarett & srura &
HRUI g3 & | W fAuHT gRT SIS AraTRieh A1 WA o b 7 el forer ermar ded et o= foiet # nfae g1 81
STRINT 3 Heg YL M & H Ffag aht Aifed STt o &f Twarg & oftar faega Raté ait 81

ey giaensi § wHt, da1 FHr us 3671 3w

ST A Hifgar Ruié & garer & et foh 53 7 mefafaat 6t sffad amg 26 ay g1 5718 & srfdiemier ugeft a1 guRt AR Af g9 arelt Afgarg
off| R & anierRics @ dhal, urafites @ Fhal 8k el srudTer # Sfaexl g dah-ichl fasiuail afed giarat e &t et o off
TdT Il 81 §9ch hRUT A1 bl e et St #f I=a Rifchea gfaerart & faw s Sirar 8, 99 3kd 7 3eh! S ohl @av1 38T 81

TR GSeh JUh 3R TRUTS bl GgRT

Teh Qg aTereh A adran o7 ok ieft Siet & 2 mial # 3fd g dud 781 8, o auf & Aiew F fRAfT oik oft sifea gt st 21
et AfgetTan eht Ugeld deh Ug- & Uget &l § i feheflHIeR deh IRUTE R of STHT USdl § | TIU=SHRE! = 711 foh 3R Iecifdd aea
9 g, dl AFaTSehR] o Seeio bl Ig THR a1 81
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Source: https://www.bhaskar.com/local/mp/seoni/news/ghansour-human-
rights-commission-member-visit-officials-meeting-final-benefit-
138091582.html

Hindi NewsLocalMpSeoniGhansour Human Rights Commission Visit | Officials Meeting For Final Benefit

AHATORR AT Tawd 6ER Ug) ATl &l off dae, sifaw eafat ae v w fdar sk
gt 15 € uget

T AR ST & & fIRich I 3 HTeaR i 6R a1 T fohaT| 39 R I+ fafea Rt grr denferd aismeit
3R AaTOhR TR0 ¥ ¢ hrl i THIE hl| TG UARId GHThel H RATSd 9ok H i ARl @ aimra i umfd 6t
faeqa SR &t

HELT A fA9 ¥ ¥ HIfds-19 TgMRT & HRUT U+ JTdT-{UdT1 ol @ gob S o graiy, fAer iR anffer werrar deel sgawmait
TR & hiad fohar| Igi= gt faml ot sreat & grRiga wiidsa & oy aafa w0 @ &rf s a1 fAder &

Joh | et SR STHSITc St faramt dht Arereii bt Feiter Sl 18| 3H g Sifd T Seiid aif o faenffa ot e areft
BEGH, BETa, hivd [ 3R o gfaers w w=f g3 sifdemRal st ur fenffat ae a9a w v ugam ok greyr anfaaredt
&=t & arsrrsi it uga gem & g wer

grATfoies =T famT <t weften o SR el ol fie aret gHTuT-u=, 4 3R Ugrich SUehvUTl cht fRATA et STt forar |
LA = faegin fgaunfeat & fag ufdharsi @l @=et ofk g a9 wR SR faan| @&, Afgen e aret faemra s &y F+ten & gutwor
g SHfHa, srivT=aTs! ara, AfeeT YRam 3R #1q-fR1Y) Searor Frsneit &t wfa w ==t g5

e AT i AT # SIS HRd, TLT-H A d&A1 IS, AP dTel W1y SRk 3R [ehel Al I=1er Sfwar & f&afa
T STehel fehdT 1T | ST 3 TGS IS AT H dSit o, grer &5l # e darsil & ugd o 3R heher det A7 & ufd
SITahdT de o [Ader fRul

3517 gl o AaTfaeRT i 38T 3R el YATH 1 AUl SHTUR &1 ATH <l AT I dA1H HATST & i ey aeh ag=m
UL <t TTeafies foriert 81 59 wten daa | el gd faerads TR & sifdert #ig @I
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caretaker-murder-case-reached-the-human-rights-commission-and-a-case-
was-filed-with-the-state-commission-hamirpur-news-c-223-1-hmp1028-
140857-2026-06-03

Hamirpur News: Afgell 8RR ¢ehr §cTehis UgdT AIMATShR ITANT, 5T TN H AT gof

Kanpur Bureaus gz &3t
Updated Wed, 03 Jun 2026 01:17 AM IST

0S| SRR g Y HAR TR MR Areft garenis 7 AT AHATfOER ST 7 fAhrad o1 I3 ol §1 STl 7 39 " &bl IR
TRQT IS AT SRR ST, eRa-S, el Aol & | 3ifdeer @aT geargr f&g 3 26 13 &) =g &Y 71 &Y e U=t AT o1l 384
iRt gcaTepis 6t St dfieftenss @ e 6t wiv &Y oft

a1 3 garan i gear ot &3 7EA fid g &, W R} yehe 7t el 3u difed uRar = @ dfd &1 it aeanfder smar
fRreRTId Y SR U3 IS AR SN ol 3TN fohaT| s, # 29 AE &l Ig ANTE SHUdTRe &0 § gof goTT | STRNT gRT
TEhRUT &St B & S1E 37 ST ehl Ufehar & &1 7S 21
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deaths-cognizance/

TEgSRT A Aeg e & 53 mefadt afgarsit it swfdd diat w g3 faar
News On AIR | S[H 2, 2026 12:43 3(WRTg

TET AFAISHRR SRINT = 7eg Uaer & dreft et # ves avf # u9a gd ofk ueaiR eafd & 53 mefadt afgensit & sfda qog & dda 7
ST & H& |i<a al Aifed ST 3 g1 ges Hifsar Ruld a1 @d: 93 dd gu mahT 3 38 At 7 & Jwdrg & Hier fawga Raid At
&1 TN A U ¢ ok afe gmmaR Ruté & Rfga 9eg 9 8, af 98 Aarf9eR] & Seerad o o 1R JgT1 g | Hifsar Ruié & argar 53
A1 el 61 3T 1R 26 Y TS S 8, A @ srfderier ugelt a1 gEt AR A a7 areft Afgey off


https://newsonair.gov.in/hi/nhrc-madhya-pradesh-maternal-deaths-cognizance/
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et
NATIONAL HUMAN
RIGHTS COMMISSION

Source: https://www.bhaskar.com/local/rajasthan/udaipur/news/the-
national-human-rights-commission-filed-a-case-in-the-egg-smuggling-case-

138095135.html

Hindi NewsLocalRajasthanUdaipurThe National Human Rights Commission Filed A Case In The Egg Smuggling
Case, And The Kanungo Bench Acknowledged The Violation Of Human Rights.

38T dER | AL AFATIGR 3 G5f fhaT e, SN &t dis = AFT AHaTShRT &l Secia-
3CAY 4 ©¢ ugd

TR ST | IGTYR

STEIIQEH hT 318 | ATSTeiT ASfehdl o W= & fEcTars T TATY ST 3@ SiET ahd WR GfHeh YR & G & 916 ool & et
STIYR §5chT 7 & HIRERR S T TR T T oid §Q 31 MBI AFATIERR SHINT (TTISTREAT 7 faeett 7 SHehT Tepeur gt ahe
faar g

$9 QR Yhe i oiehe ATERI AHATIGRR 1T & 96 U v &l fia 3 988 I o@ o= &1 U1s = 38 Wi dR R fifgat &
HHATAHRT T R Seeta AFT| I 3 50 AT H A & Wi IR (SAQR) 3R IgaqR & gford srefreres ot Aifew iRt faan
3R &Y g & iR 'TaRM o RUIE! oer et ot fAer faam | amer €1 Sl ht Ot & a1 o SRR & RAfdhear fven fGymr 3
SR & Ueh greiat Sird sad! &l 1o off faar 1 kefirgarer 31k (STRGAEY) SIgfefs weifaener, SeaqR & wurre 3 i geaiy
IS T AT Pl R A i fsaer s o 3 i & +fiar deareres Ruté diua & e smaer iRy €1

ST act | 8T, e ieft, TR ither, St vd vgfa A fastea, ST, it #k uither, ©ff vd v 3 faetvst o . gffa smf
TY.7H. 37 ot i fohar &1 wAdt ot ureic fohar & o 3 o enefiv srgdrer ofik it W fasiest s, 9 G+ g 399 getTell & Jeas
Y 38 39 R O ueheor &t aifasfier ok TeviE @ S e a1 I5T TR & ATEH § ATFET IR SRINT ot Hal 3R dte Ruié
RNEIEIEC

TR Y A 7 '3 32ty SRudTer’ | Uap e SifuRer ot aieir faa o fod am= o o1 foh sreudret 8fiR eTeli ol Aeddh
TRl ! 'RAIR SR' & A R Tefhal Ht awii foard &1 5H% a1 UTgen! € 2-2 dRg FUT ageld & | A1 &1 Sarell ol ag fIRig e
3R AR ATaTfenT it & SR H1 3R 39 § ¢ qeardsi A (Y TY & BISBIS I BTSN H 3ch! 39 SaTaT (a1fenT) fawar <t st
oft| h3-hs IR T S A & felq AeTeR fohaT ST g1
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Source: https://dainiknavajyoti.com/bharat/nhrc-cornered-the-
government-on-health-services-took-suo-motu/article-155715

NHRC = W1z Ja13ff TR AehR oht 87 : 53 Me{acdt Afgemnait i #id o1 foam @a: 93, a8 Wred g )R A7 faega Rald
ey areii hl degiell R & aftg ot Aifed

AT AFETRR SMANT (NHRC) 3 7eg uesr & diefl fSiat & Rifthear & sruma & wep af § 53 mefadt afgensit & #fid R @ 93
foram &1 ST 7 38 AFATHRT &1 7R Iewiae JdTd §U 59 & Hd Gd &l & §dg A fawqgd Ruld diom o fcer i g1

75 feeeh | TR AFAIOERR TN (TTUTSRE) = 77 Uqen & [t forer 7 Rifdhaar giaensit ik Seehdr & 31419 & HRUT T Iy
& ofier 53 mefacdht Afgemai Fr Hid g H WeR H W G AT &1 TICTSIRET A HTTaR Y g foh T & ATt bt
AR & TR Seeia § ST IdTd U Hed UaeT & H& Afa ol AIfed SR o &t 9wdtg & iR fawgd Ruld aigd oA a1 Rcer
fear g

35i7 et foh Hifear Rutel & orgaR erfe 2025 & AT 2026 & sta el et # g qd ok vwa & a18 ot 53 Afgersit dr #id g8
99 Sifdemier Afgemy ugeht a1 gkt AR A a7 areft off qerm ool Fr eftad oy 26 ay TS TS &1 ST A e 6 afk Ruté & sarg
Q d22 gl & dl ag A1 @y daraii &t iR [RAfa i gerfar g ek ArTRe! & wrea deeht sifdeRt & g4+ o1 Are s=dr 8|
JTINT 7 30 R A W T et e §T I5T TRBR & AT 7 o HRUN, ey raansit i Suaeerdr, Rfdhan sifat & &
AT GURTHS Al & Gaie # fawqd STHaR! A g1
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Source: https://vocaltv.in/national/nhrc-notice-mp-govt-
php/cid18775621.htm

AY & Heft & 53 ATarSHl I Hid ol eleh TIT=HRE! 7 foan @ @9
By VocalTV Desk | Jun 2, 2026, 16:06 IST

75 Reett, 02 57 (R.4.) 1 Ifia AaTfaeR S (TugemRet) & g ueer & Wt Sict & gfaensdt & srvma & HRoT g af & iR
§8 53 A3l & Hid & AHe &1 W A Ad §U IS & H&d T ot AMfed TRt & &1 Gwg & HieR fawgd Raté qere o g1

JTANT 7 gara o enrfid Hifsar Ralel & srgar ararie @y dal, mrafid @y dhal iR et sreudre | Siaezl aum dehsteh!
fastw=t wfga giarct afa &t st & R 3rfieT 2025 & A< 2026 & &9 Uah a8 # ued qd ofR yeair s@fe & 53 mfadt afgarsit
I G g3 8| ik Higenrai i 3Ed Mg 26 I8 Fa1s T8 &1 99 & SHfAehaR Ugel! I ORI IR Hi a7 arett Algenry &ff | 7 Hidl 1
& hRUT IReehdT 3R fafchear gfaematt 1 srvma Saram 7T @Rl & AR 5 W [a9RT &6t 3R § iford aegiiie A
ey i i Ik H wWeft e ermaR d9d e di et J snfae <@t 8
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lahari-bai-met-nhrc-member-priyank-lawango/

Millet Ambassador Lahari Bai & sftsf YR ugd NHRC Ha& fideh s, hraf eht TRTal
Krishna kant June 2, 2026

3Rt /mer f2fSieat /9cter Amda/ fEEH, wfla Ama sifdeR emalt (NHRC) & Gaw fiides st 7 ot f2ERt it & st
faereads & U areT [Aatug! &1 aRT ka1 Jgf Swei+ ‘fAeicy TaueY’ @g<t a8 Millet Ambassador Lahari Bai & fam o s9g
T 150 YRURe: STl & HER g Sl STacich fohal | LT A G &7 § URURSG 3R siiwefta Sisil ol wego & gt a1s o vara
hY SR TRTEAT bl 3R 38 T Q30 o folq IRUMGR—Ieh I

3% 29 91 W 74 Sar 3 gRuRes Fii & et ok i TSl & SereTdt UR-UR # S TG & Jetd 8t o1 & AR
T g A 3 gl a1 ot ‘i TageY & ®U & Ueh 7 uga <l 2

YT & SR I514 T8l 18 3R 37 uRar T =Taf e I7eh! grfSies a enfefes fRAfa st 31 sifdeRal ot fRder R fb e
SR He TR g a1S o Q1 sftwil bt Gelt &1 st Fman S|

AT S SR T8t aT8 = AT HTS 3R I ug ht 77T &, g W oft g 3 SufRta agdficier ofik Sug W ot gia
HIRATS PR YT URAR aht ST rsTT T a1 feam & fAder fRul

gk d1G, 3814 FHATYR fAepras & UTH ekl AigfAar # arion Y <taret off | a8l Igi= o & Geod glaemsi i Seprt off 3R
SRt st fder g foh Foft ur= feamfeat ot SRRt AiSTTsH ot o §9d WR e gifead foham Se 1 39 s/awR R THsigH
318 fIRE, Sug digen 9 naTe ofk dgdidiaR gax a1ed digd RIFHE SFufae ofk amdior sufeia @1
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Source: https://odishatv.in/odisha/nhrc-team-visits-balianta-intensifies-
probe-into-soumya-ranjan-death-case-11900561/amp

Balianta murder case: NHRC team visits spot, intensifies investigation

The NHRC is reportedly examining several aspects of the case, including whether the incident was accidental or
the result of a conspiracy.

02 Jun 2026 17:18 IST

Rajendra Mohapatra

A team from the National Human Rights Commission (NHRC) has intensified its investigation into the alleged mob
violence death of GRP constable Soumya Ranjan Swain at Balianta on the outskirts of Bhubaneswar.

As part of the inquiry, a two-member NHRC team visited Balianta on Tuesday and examined the circumstances
surrounding the incident with the assistance of the local police. The team inspected the spot, recorded video
evidence, and collected statements related to the case.

Sources said the NHRC has obtained all relevant documents, reports, and case records from the Crime Branch,
which is already investigating the incident. The Commission is also expected to visit the residences of the victims
as well as Soumya Ranjan Swain’s family to record their statements.

The investigation was initiated following a complaint filed before the Commission. A two-member NHRC
delegation arrived in Bhubaneswar on Monday and is scheduled to remain in Odisha from June 1 to June 6 for an
extensive probe into the incident and its aftermath.

The team is expected to examine the events leading to the violence, the response of law enforcement agencies,
and allegations of police negligence. As part of the inquiry, notices have reportedly been issued to senior officials,
including the Twin City Police Commissioner, the Deputy Commissioner of Police (DCP), and Home Department
OSD Dayal Gangwar, directing them to appear before the Commission.
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Ra¥e & Harfaes, 7o Afgerai 6 3fiea 3y 26 av oft 3R 47 sifdenisr ugelt a1 gHA IR A T dTefl AfgeTy off | STRseRdT Sl &,
g R Rfdhaar gfder 7 et urr aur angerile @y dhal (Haa), urafie wrea dal (digast) ok fSien sreaaral | v
Siae?l i T 7 fRIfT ot 3fiR Tiefik o= fam)

g T ¢ o g et & Suar 6 DA ermar & eror iR 73S ot sk uSkit Rewa fSiat & Siudretl H IR &A1 USdT g
Y ot gt & SR Fl & foig SifEd ok 9¢ STTaT 8|

oY W1 AT & 3Tiens] & STER, ARG AT W@y« AfST umet 7 gl SR 7ea Uqer & o @ie Uesi e aret
= et & snfaer wa1 &, St AT TRy Aareit dt wreik &Y H gufar &

fRIfa =t @ gz Gudh oY sik sifee gmar 81 g urior &= & &1 Jaw & Iudi aivg gsss T8l §, S eror mfadt afgensi ot
Y UR Te] UG o gl STl g | RUld # Treid =Tetenl o galel & ehgl T § fob ST o HIFH | ahg Tidl H T ehl Tofereit
Higerrail l @re W felera at & i fheilHier deh of ST USdT 8, a9 SRR & §geh WR Wl TRy adh Ugd aTd &

g SIRIYT R G AAd gU TTU=SRE! = gt foh afe Ruté # aftfa aea gl urg Sird €, at a8 Sfiem & sifder ok ey darefi aa
Ugd ¥ 98 TTHR AR 9% @s &l g

STRINT = Heg U3eT & H¥ 9feg ot fFger faam & o 3 gt et & w71 w@reg e, siaet ofk e sftial Y Sueieerd, smaTdentei=
GREE AGRIT TUT HIFAT Y G e o [l IBIY ST 7@ Al ! faEgd SRt fgd Teh 73 Rl Uegd &e | 5T TRER i &
T & iR 1A Sare 37 & fAg ohgr T 21
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Gaon Connection Rural News in Hindi, arHior ... aRuTE 0 3Rudrd o STt ggt mofadt afgemy, v ara J ...
IRUTS TR SATA o ST us! fad) afgany, ve 91t & 53 Hidi 'R NHRC T, Heg Heel WRehR & Aift Raé
Preeti Nahar

Jun 02, 2026, 18:14 IST

Heg yaer & Wieft foret # gap af & R 53 mefadt Afgarsii i Hid & AW W AR AFAIfYeRR SRR 3 W S foa g1 e 3
HeY Uael & G Fig ept A ST o &l Adrg & Hiar fawqga Rald aift g1 Hifsar Rutel & srgar sifdemier Hid STsendr & sl
ey Jfaarsii & 3T, Siaet Y HHT 3R THI TR aroT 7 AT & HRUT g5 | g Tidl A Tk HUD HASIR ol G Tead! Afgenait

! TRUTE TR ISR TR deh UgaT usd &, fSad Arq @@ darsif i 1R gfaat am= o

HeH Uael o Hieft et 7 A1q Wy Iareii &t I5gTe [Afd Ueh IR i Farell & ok 7 81 I AFaigaR ST (NHRC) 7 3
2025 @ AT 2026 & ot foret # ude gd 3R ydalR srafe & SR 53 Afgelraii &t Hid & HHel &1 W G371 foam g1 T = 38
HAHATIHRT & 91T 7R IeTE I AT HIHd gU AT ARAR § STATd IeTd fohdl 81 T8 HIHT hael ey Jarsif Sl wHt deh
i =8t 8, afcs armior &t A giaardt glaenstt, age dud ok A @Ry awn & ardfas R @t off 3SR a1 81

AT § G AHAT?

g gf3a=T TarRadd &t 29 HS 2026 ol UehIfId Ruté & etra ferar mam o1 o Aea vaer & et Siet 7 arflet 2025 & A 2026 & &t
53 gt Afgarsi S vaa gd a1 yaarR safd & #id g 131 Rute o @y dhal 7 siaext ofik fAsi &l 9kt el TSR IR
HRT, TR TS HUh TAUT GRS & Tral # Tefarett Afgelrat ol TRUTS TR ISTH TR deh Ugar ot 1R FAwnsi &l 3SR
fomar T amy

NHRC = forar @a: g3

fRU1E & STUR TR AR AFEISSR SRINT (NHRC) J Wef: G371 oid g hal feh afe Hifear # yentfaa dear ¥gl ure §ird g, ot a8
AHATERRT o TR Seeia Sl AT 8| STINT = 39 Hae H 7ed U & J&d afdd i Aifed SRt &he &t 9wrg & iR fawga Raié
At g1

Teh a¥ H 53 A1 g

fRUIE & SrFER 31det 2025 & ATE 2026 & off Hielt foiet # 53 mofercit Afgenaii ht g gg1 574 Afehisn AfGATE Uged! a1 g&sl AR Af
I arett off | 7 Afgest Sl S 3mg T 26 I IdTs 7S ¢ | FAATAT 1 AT & 6 A1 7g o= fonedt off & i Ty sgawn &1
Hg@quf had gidt & SR 3=t Fret T 7R f&far ot faw &1

ey Jaraff fi gegT aeiik

Hifgar Ruté # amaiie @ del, rafis @ Fal ok e srudie # iaed, fAgivst Rfhcen! ofik aa-idh sariat &t wrd
HHT T Ieoid AT 7T &1 g AT | ARSI i S5k ITAR o iy a1 Yo foham STt 81 wifch afeft gt ofk uRag deieft wwamart
& THIRUT e T Afgetrail o fRfd e & € 7iefiz gt ol 21

Tgeh 3R GRag 1 a1 Al

Tieft it 2 ohg miiall & ot off gk Tgeh Tuch T 31T &1 TR ATkl o SR e TTa U8 & wiet aret Tt Téf uga Tehd|
fastwen srier & Hiaw & graTa ofk ©R1E 81 ST &1 g AT § Mgt Afgcat @l &t § i foheliHiex deh IRUTS TR of STehe g
e g Usdl g | Fre fasiwsl a1 e ¢ foh vraa daieht simurd fRifaat & o feet 6 & ff Sictar |nfad gt dendt 81
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A1q @ o 7 o fUeer forer

TeRI o TR oA W [T gRT SAifSid aTRics J1q e o i Ik & et fSer amar aee Fae & [Se J anfaa
g1 81 3HY WE giar & fob AT ey darsii st de et 7 e wwa & gt s g8 &1 HIg Hg S SifSehier AT bl 9T R
Rifhcar gfaen, ufAfera wreasiFal 6 Iuereerdr, dgar Ihe [A%eH 3R SRechdT hiishAT & ATETH ¥ ekl ST Tehal 81

UTHIUT WY AIRAT hl AT ST Hohd

TTHIOT & | U g4 Siid, SRV U9a 3R STTdehTel- W1 Tarsil el Aoigd T 88 SIex! &, aRilich arell foret & gap ay &
offeR 53 A1 G BT AHAT had Uk et hl THT T8, Ffeshs TTHioT W g 6t gHifaat &1 Tdhd g1 NHRC &t gad & a1 819
A8 ez uder TR i RUIE R Forfaa guRTaTes shaAl WR fechl §1 g geAT I1g feardt ¢ foh ATq @ shaar Rifdhaar &1 78T,
gfeeh giard g, uRkag, STTReehdT 3R gemafies Sareqa! i 9eT 3|



